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CP No.s38/252(1)/NCLT/MB/MAH/2017
Wallyt Inlradfircture Private Umited Vs. Reginrar of Companies, pune

considered opinion, this Company does not deserve restoration in the records of the RoC

Pune. The_Petition is, therefore, dismissed.; 
EHASKARA PAT{TULA MOHAI{ M.K. SHRAWAT

Member (Judiciat) Member (Judicial)
oate | 20.12.2017
ug
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